FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF RPL SOLAR POWER PRIVATE
LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

RPL Solar Power Private Limited

Date of incorporation of corporate debtor

26-08-2015

Authority under which corporate debtor is
incorporated / registered

Registrar of Companies, Mumbai under the

Companies Act, 2013

Corporate Identity No./ Limited Liability
Identification No. of corporate debtor

U40109MH2015PTC267777

Address of the registered office and
principal office (if any) of corporate
debtor

Regd. Office: Raheja Point Wing B, 7th Floor,
Nehru Rd. Nr Shamrao Vithal Bank, Vakola,
Santacruz (East), Mumbai City, Mumbai,
Maharashtra, India, 400055.

Insolvency commencement date in

respect of corporate debtor

26-11-2024 (Order Received on 29-11-2024)

Estimated date of closure of insolvency
resolution process

25-05-2025 (180 days from the order dated 26-
11-2024)

Name and registration number of the
insolvency professional acting as interim
resolution professional

NPV Insolvency Professionals Private Limited
(Formerly known as Mantrah Insolvency
Professionals Private Limited) through its
Director, Mr. Mohit Bipinchandra Adatiya

No:

IBBI Reg. IBBI/IPE-0040/1PA-2/2022-

23/50021

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: H-35, 1st Floor Jangpura Extension,
Jungpura, South Delhi, New Delhi — 110014

Email- ipe@npvca.in

10.

Address and e-mail to be used for
correspondence  with  the interim
resolution professional

Corre. Address: 10th Floor, 1003, Zion Z1, Near
Avalon Hotel, Sindhu Bhavan Road, Thaltej,
Ahmedabad - 380054

Process Email 1d- rplsolarpower.ibc@gmail.com

11.

Last date for submission of claims

13-12-2024 (14 days from the receipt of the order
dated 29-11-2024)

12.

Classes of creditors, if any, under clause
(b) of sub- section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13|

Names of Insolvency Professionals
identified to act as Authorized
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

@) Relevant Forms and
(b)  Details of authorized
representatives are available at:

(a) www.ibbi.gov.in
rplsolarpower.ibc@gmail.com
(b) Not Applicable



mailto:ipe@npvca.in
mailto:rplsolarpower.ibc@gmail.com
http://www.ibbi.gov.in/
mailto:rplsolarpower.ibc@gmail.com

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench — V has ordered
the commencement of a Corporate Insolvency Resolution Process of RPL Solar Power Private
Limited on 26-11-2024 (Order Received on 29-11-2024)

The creditors of RPL Solar Power Private Limited are hereby called upon to submit their claims
with proof on or before 13-12-2024 to the Interim Resolution Professional at the address mentioned
against Entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post, or by electronic means.

A financial creditor belonging to a class, as listed against Entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against Entry No.13
to act as authorized representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

IPE- NPV INSOLVENCY PROFESSIONALS PRIVATE LIMITED

(Formerly Known as Mantrah Insolvency Professionals Private Limited)

Through its Director - Mr. Mohit Bipinchandra Adatiya

Appointed as Interim Resolution Professional

In the matter of RPL Solar Power Private Limited

Date: 01.12.2024 IBBI Reg. No: IBBI/IPE-0040/1PA-2/2022-23/50021
Place: Junagadh Email for Correspondence - rplsolarpower.ibc@gmail.com
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Email mumaiiledaralbank, oo n| Website hitp: waw Tederaibany oo in
PUBLIC NOTICE- GOLD AUCTION
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. : 5t CHE Lid., Khar [West), Mumbai - 400 052 respect any or all items of the pledged ornaments, Bank shall be conducting
The undersigned being the Authorsed officer of the Central Bank of India, under the
Securiisation and Reconstrection of Financial Assets and Enforcement of Security BREAK OPEN OF LOCKERS _ RELEVANT PARTICULARS private sale of the lters on any subsequent datels without further notice
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OF AUTHORITY ENGINEER FOR M h Gh & | Corporate kerttity o,/ Limied Labilty | LG0OMHZ0ASRTCG 177 -
PROVIDING PROJECT MANAGEMENT ayures arpure keirdication N of Commomts Debior PUNJAB & SIND BANK Branch Kathadevi- 635 Grownd Flaor
SERVICES (PMS) FOR VARIOUS Date : 30 November 2024 C g b, | Adcress of the regsered affce and | Fiapi Offce: Fahela Boin Wing B, 7th Floor abru St it i Mistry Building, Kalbadev, JSS Road.
ompany Secretary re (A Govt. of India Undertaking) e x 4
PROJECTS OF NEW LINE/DOUBLING! : principal it i any) of Corporses R Nr Shiarmas Vithal Bank, Veakol, Santacur PPttt bl U mizi - ADD00E Phone: 022-22038020
Place : Pune Wheme Senvice is a way of life E i .
MULTI TRACKING WORKS, - Dyt (East), Mumbai Gy, Murnbai, Mahesachis, " 22054568 E-mail: bk
WORKSHOPS/ SHEDS, ROBs ETC ; | - | I, JO00GE NOTICE TO THE BORROWER INFORMING ABOUT SALE
. : . r I ' { claba 26-11-2024 (Order Recewed on 26-11.2024)
INCLUDING CIVIL, ELECTRICAL AND Tel: 49120 66084845 - Fax: +91 20 25813208 B e T e ol » ’ (30 DAYS NOTICE OF REDEMPTION) RULE 8 (6) OF
5 & T WORKS UNDER THE CONTROL - Email: kfilinvestorf@kirloskarcom - Website: wwwkirloskarferrous.com | Estimated dese of choaure of rmeohenty | 25052025 | LAD days from he aider dated SECURITY INTEREST (ENFORCEMENT) RULES 2002
OF CHIEF ADMINISTRATIVE OFFICERS PES O LRI (RS S 11-2024)
CON/EAST COAST RAILWAY/ “Merk bearing word “Kirlaskar' in &ny form as a suffix or prefix s owned By Kirloskar Proprietary Limited and g | Marne aod the registaton nurber of | BPY Isoheency Professionals Privnte Limited T _
BHUBANESWAR Kirkgzkar Farrous Indestries Limaed (s the Parmittod Usar” thiz insohwency professional acing as (Rormary known as Mantrah Irsohency 1. Borrower : Mr. Virendra Pratap Yadav -
Approx. Cost of the Work T RLE P Irterirn Resolution Professional Professiorals Privete Linited} thrugh s Direcior, Ria Flatno 404.4" foor Sal Leels Apardment, Mear Indian Ol Pelrol Pump,
Lakh, EMD : 7 43 68 800/-, Complation M. Matit Bipinchandra Adaths . . Santosh Bhavan Road, Willage Gokhevare MNallzsopara (East), Thene 401203,
Period of the Work : 36 (Thirty Six} T EL ,:ﬂddmﬁﬁgﬁ:ﬁlfﬁimlﬁiﬁiﬁ AL 2. Co-Borrower : Mrs.Aartl Virendra Yadav.
Months, e P R Flat no 404 47 figor Sai Leels Apariment, Near Indian OF Petral Pump,
Fesoution Prodessong, ¢ k ith Delhi, Mew Dethi - 110014
Tender Closing Date & Time : skl E?T GUJARAT INTERNATIONAL FINANCE TEC'CITY "-'-r'.r-1l-e:g:.a|-.;| ongl, frs nepetad E:Ell_‘lwm-;;:rm::&.n ew Dialhi - Santosh Bhavan Road, Village Gokhivare, Nallasopara (East), Thane 401203
Hrs. of 10.01. 2025, = 10, | Adidress and emall o De Lead o | Corre. Raddress: 106 Fioo, 1003, fon 21 MHear Guarantors: 1. Mr.Prakash Amamath Singh-
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h e-tand ifth bmiltad i ot : : | | Process Emall k- [pisolamowerbesSamai com :
faﬂiirri'?l?;?liﬁiiinaLuj ?:::Eu?:: ﬁ_luﬂr_rr:é EM E-Tender N°t|_ce for InV_'tatlon to Bid for_ Selection of 11 | Lest date for submission of claims 13-12-2024 (14 days from tha recaipt of the order Duear SariMadam,
such manual offers shall be considered Services Provider for the Services , | dated 28-11.204) Sub - Sale of property belonging to Mr.Virendra Pratap Yadav for realization of amount
; . : N - . . B A . . B P . 12| Clagges, of creioe, T amy, urd Mot Agicabla nder
invalid and shall be rejected summarily| | Gujarat International Finance Tec-City Company Limited invite bids from reputed, qualified, experienced and Sy T oA kL g " dus to Bank under the: SEGURITIZATION AND RECUNOTRUCTION OF FINANGIAL
without any considesation . . . . . ) ; . Wl 9 ASSETSAND ENFORCEMEMNT OF SECURITY INTEREST ACT, 2002
: financially sound Service Provider for the following Services: section 21, pecertained by the inbaim . . ; : ok . .
Compiata  information  ncluding  e-tender | resclution professional Funjab and Sind Bark, Groand FloonMisiry Building J35 Road Kalbadeyi Membai 400002 the
documents of the above e-lender is available Name of Service Estimated | Duration | Online Last Date of Last Date of 15| Mames of Insohency Professionals [ Mot Aoplicat sacured cradilod, |ssued a demand nolice dated 18.10.2023 under Section 13(2) of 1he
inwibste  hitp:lwww.ireps govin Cost availability Online Bid Physical Bid iedantified to a0 a5 AUtlonsed Securitsation and Reconstruction of Financial Assets and Enforcement of Secunty Interest Act
Mote : The prospecityve lenderers are of Bid Submission Submission Respresentatiae of crédions na cligs 2002, calling upon you 1o pay the dues wilhin the lime sipulated theran. Since you failed o
advised to revisit the website 15 (Fiftean) D ment | (Three names for each coss) [ camply the 3aid notice withan the pericd stipulated, the Aufharised Officer, has iaken possession
darys before the date of closing of lender 1o ocume 14, (e} Ralavamt F‘E‘";ﬁ and ') At LA BRI - of the immovable secured assels under Sachan 13(4) of te Act raad with Rule 8 of Sacurily
nate any changes / comigenda issued for Appointment of 30" November . :ﬂ;ﬂfﬁ :f' . o .'.fl_lf’:‘ fﬁﬁf’ g odm Interest (Enforcement] Rules, 2002 on 02.03.2024, Even after taking possession of the secured
:I':zﬂt%r:dar. I;I}hg*;:alldrrld;g:a; h:}dd&r:_rzzf; Agency for Manual Rs.5.32 5 2024 to 25" o6 D7t o I I:q- S e pE—— ': 1ol ﬁ: - AT assat, you hawva not paid the amaunt due (o bank. 45 such. il has become nacassary 10 sell the
1 5%~ ital Skgraluee Certific: / ) - ) atice is hereby given that the Mational Company Law Tribunal, Mumbal Bench - ¥ has P ; VLR,
amd rmust be regisiered on IREPS Portal Collection and Disposal Crore (Five) December December December ordered the conumencement of a Corporale Insolvency Resolulion Process of RPL Solar below m&i.tr':.n.&: prCpenty U_!"' h:_ﬂdlrg [:1.|'|:l|:-.':E E';er:ﬂ. _
Only registered tenderer/bidder can| | of Solid Waste from (Excluding | years 2024 up to 2024 up to 2024 up to Power Private Limited an 26-11-2024 (Order Received on 28-11-2024) 1 hegeterand ime of &-aiction aking Wil e Reaervs rrios of the poparty and the gelahs ol the
L v / i ; ) The crediors of RPL Solar Pewer Private Limited are hereby called upon 1o submit thelr ganioa provides, in which the e-auction to be conducted. shall be published subsequenthy.
parbcimate ona-tandaring. V. | t GST 17:00 h 15:00 h 15:00 h s - y : ; ) s LTk ] :
The tenderers should read  all arious ‘ocations In ) ' rs : rs : rs ciaams with proof-on o before 13-12-2024 1o the Interim Resalution Professional al the Therefora, the 30 days’ notice of rademplion is herety given o vou as per Rule B (G) of Sacurily
| A i address mentoned against Entry No. 10 3
instructions to the tenderers carefully (;IFFI;I'S:[y for 05Nye_ars The finangial craditors shall submit thelr claimes with proof by elecimnic means only, Al other interest (Enforcement) Rules 2002
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